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Civil Appeal No(s). 1808/2020

KALYANI TRANSCO Appellant(s)
VERSUS

M/S BHUSHAN POWER AND STEEL LTD. & ORS. Respondent(s)

WITH

SLP(C) No. 29327-29328/2019 (XVII)
Date : 24-04-2023 These appeals were mentioned today.

CORAM
HON'BLE MR. JUSTICE B.R. GAVAI
HON'BLE MR. JUSTICE SANJAY KAROL

For Appellant(s)
M/S. Cyril Amarchand Mangaldas Aor, AOR
M/S. Law Associates, AOR

For Respondent(s)
M/S. Cyril Amarchand Mangaldas Aor, AOR
Mr. S. S. Shroff, AOR

Mr. Gopal Jain, Sr. Adv. ( Mentioned by)
Ms. Nandini Gore, Adv.

Ms. Aditi Bhatt, Adv.

Ms. Tahira Karanjawala, Adv.

Mr. Sarthak Gaur, Adv.

Mr. Karanveer Singh Anand, Adv.

Mr. Shreyas Mehshwari, Adv.

Ms. Manvi Rastogi, Adv.

Mr. Yashvardhan Bandi, Adv.

M/S. Karanjawala & Co., AOR
Signafee oL veriied Mr. Arvind Kumar Sharma, AOR

Digital ys\gﬁe by

gﬁ%w£4 Mr. Mukesh Kumar Maroria, AOR
Fesson T Mr. B. Krishna Prasad, AOR
M/S. Law Associates, AOR
Ms. Ranjeeta Rohatgi, AOR

Dr. Vinod Kumar Tewari, AOR



UPON being mentioned, the Court made the following
ORDER

SLP(C) No. 29327-29328/2019

As prayed, list these matters on 01.05.2023.

(DEEPAK SINGH) (ANJU KAPOOR)
COURT MASTER COURT MASTER (NSH)



